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CENT 	 'MTIVE Th1BLJNAL 

• 
Second Floor, 
Commercial Complex, - 

I 	 Indiranagar, 
BANGALORE 560 038. 

4 OCT 14 
APPLICATIQ.I0: 1357 of 1994. 

APPLICjAJT_ Sri.LA.Salam Sab 

V/S. 
- 	 I 

RESPQ1DENT :— Divisional Security Commissioner, 
Railway Protection Force,Bangalore and another. 

I. 

1. 	 Sri.B.S.Manjunath, 
Advocate,No.4&4/1, 
'A-1Street,East Link Road, 
Third Cross,Malleswararn/, 
angalore-560 003. He is requested to acknowledge 

the receipt of the papers in original which are 
sent herewith as directed by the Trib.uial. 
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- 	... 	-.--- -; 	•.- 

Suje. 	widing nf cop.i.n.s of the Ord 	passed by the Central Administrat lye Tribunal ,Bangal r . 
--xx-- 

lse find enclosed herewith a copy of th 	DER/ STAY 0RDER/J1\jTER ORDER/ Passed by this Iribunl i the,  above mentioned 	pIication(s.) on 27th Septernber,1994. 

	

( 	4{ EUT REGISTRAR 
JUDICI BRANCHES. 

gm* 



Date I 	 Office Notes Ar,4A,c rf Yrhi,niI 	 ( 

0ANP 

p(vc )/TvR(rA) 

27.9.1994 

Heard the matter for quite some time 
on the question of jurisdiction. 

tkmø During the course of hearing the 

learned counsel for the applicant sought 

leave to withdraw this applicatir on the 
rQucld of 1uridiction 
wltfl llDaI'ty to approach the proper forum1  

- 	 - 

we permit to withdraw this 

application and direct the Registry to return 

the papers to the learned counsel for the 
applicant so that it may be presented to 

the proper forum,  

fIEMBcR(A) 	 VICE CHAIRMAN 

v.  

r4 ) 
-- 

- 	fflce 
Cer Adrni. tr1IyLiribUflM 

8angaore Bench 
• Banualore 


